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1. 
Plsse find enclosed hereujt e copy of the ORDER! 

TA/IWttiiORDER.pessed by - VIXs-Tribunal in the ebove said 
picatjn( s) on 
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BEFORE THE CELTrRAL ADLAINISTRATICE ThIBUNAL 
BANGALORE BENCLI : BTNGALORE 

DATED THIS THE SEDOND DAY OF JULY 1993 

Present: 

Hon'ble ilr. Justice P.K. Shya.nsuniar ... Vice Chairaan 

Hon 'ble ylr. V. Ra.akrishnan ... Ie.iber [A) 

APPLICATION NO. 59 4/93 

K. Sathyanarayana, 
Aged 41 years, 
S/o K. Narayana, 
Postal Assistant, 
dead Post Office, 
Raj aj inagar, 
Baayalore-560 010. ... Aplicant 

[Dr.M.S. Nagaraja ... Ad,ocate] 

V. 

Senior Superintendent of Post Offices, 
Bangalore Jest Diqision, 
rajajinagar, 
Banyalore-560 010. 

The Director of Postal Serrices, 
Bangalore Region, 
Office of the Chief Post 43ster General, 
Bangalore-560 001. 

T'e Union of India 
represented by Secretary 
to Goqeraant, 
Departaant of Cb1kaunication, 
Dek Bha v-an, New Delhi. .. Respondents 

Tnis application ariay coe up for aziaission before this 

Tribunal toiay, i-Ion 'ble k/ice Chairaan, dade the following: 

ORDER 

After haying heard Dr.1.S. Nagaraja, learned counsel for 

applicant, we find that ev-ea toiay the representation .ade 

;• 	c 	\ 'is client seeking the v-ery relief sought for in this applica- 

is pending consideration by the respondents. It is but 

- 
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proper that the respondents dispose off the representation aade 

at Arinaxire A-4 expeJitios1y bLit not later than three .toaths 

froi the date of this order. Let a copy of this order be sent 

to the respondents iti.iately. Witla these obserqatioas this 

application stands disposed of f finally. 



CENTRAL ADMINISTRATIVE TRIBUNAL 
BA NGALOREE}CT 

Second Floor, 
Commercial Complex, 
Indiranagér, 
Bangalore-560038, 

Miscellaneous Application No.380/93 XJted: 	80CTj3 
APPLICATION NO(S) 594 of 1993. 

PLICNTS: K.Satyanarayana v/s. RESPONDENTS: Senior Superintendent of 
PóV?Tiès,Bangalore and Otlers. 

TO, 	 (West Division). 

- 

Sri.M.S.Padmarajaia, 
Central Govt.Stng.Cotrsel, 

/ 	High Court Building, 
Bangalore-1. 	- 

The Chief Post Master General, 
Bangalore Region,Bangalore-1. 

Dr.M.S.Nagaraja,Advocate, 
No.U,Second Floor,First Cross, 
Suj atha Cornplex,Gandhinagar, 
Bangalore-9. 

5ubjct:— Forwarding of coPies,of the Order passed 
r'1 

Please find enclosed herewith a copy of the 
ORDER/STAY/INTERIM ORDER, passed by this Tribunal in the 
above said appljca'tjon(s)on _051093. 
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is 3a0A/0q 
Orders of Tribunal 

PKS(VC)JVR(MA) 
v, 	 ;.• .. 

05.10,1993. 

Heard Shrj T P1SP.  Udejir  tf,e circumstances 

we extend the time granted for otnp1ying with 

the directions .ofthe.Tribuna1 by3 more months. 

No further extensioo. 

MEMBER (A) 	 vIciIRr'1AN 	J 
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